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From

To,

Sub:

Ref:-

Sir,

Copy to :

Smti. Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri B. Sutradhar,
District & Sessions ludge,
West Karbi Anglong, Hamren.

c l-27 2

yours faithfully,

st l-
JT. REGISTRAR rurcil-ANcE)

)\7-\7-L4

JT. REGISTRAR G c )

l\
Dated Guwahati the \4 December, 2024.

Casual leave.

Your letter No. DJ/WKA/202 3 I CL_SLI 3 I I3g - 1 4 I dtd. t 3. 12.2024

With reference 
. 

to 
_the 

above, I am directed to inform you that you have beengranted casuar teave on 16'12'2024, 
"i."; *;il;tion reave permission from theevening of 14'12.2024 ti, the mornin n "t ir.r).rili.The Chief rudiciar Magistrate-cum_Clvrl-Judge (Sr. Div.), West Karbt nnglong, .* ,, n,r rOrJ.lMFc, wesr Karbi Rngtons si,air ,.ematn ,, .n"rg";f v*r;[;J"#:l il::r,i;rg:]l*

q

J. The project Manager, Gauhatj High Court

(


